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r  PlIi,ab a r ed  ly PulJ.,a.b 
- overnment on state to state basis. 

(b) Yes, Sir. 

(c) Punab overnment was er-
mitted to su ly 4000 tonnes of Bas-
mati rice from Punab to Orissa ov-
ernment on State to State basis. 
Andhra Pradesh overnment areed 
to offer additional  thousand tonnes 
addy for SPPly to Orissa overn-
ment and accordinly this uantity 
was allotted to that overnment. 

t  for Model habitations in 
develoPin Tribal Areas 

17. SHRI P. M. SAYEED 
the Minister of WORKS 
HO SIN be leased to state 

Will 
AND 

(a) whether in many tribal areas 
in lhc country new rowth centres 
are emerin due to raid industria-
lisation and e loitation of natural 
resources and 

(b) w ha t action has been, Or Ls ro-
osed to be taken on recDnlmenda-
tion of the Commissioner for Sche-
duled Castes and Scheduled Tribes 
in his 21st Reort to the effect that 
these new rowth centres, if suit-
ably develoed, can serve as model 
villaes and towns, and the Coun-
try Plannin Oranisation should in 
consultation with State Housin De-
artments, reare layouts for such 
model habitations with basic ameni-
ties rovided from the eneral sec 
tor, to sto the creation of future 
slums 

THE MINISTER OF STATE IN THE 
MIIDSTRY OF WORKS  HO SIN 
(SHRI MOHAN DHARIA) (a) Yes, 

Sir. I 

(b) The matter is under eamina-
tion. 

e er a t  for S.C. and S.T. stwtents 
In Institutions of Inrher Leanu.n 

18. SHRI S.  A. M R ANAN-
THAM Will the Minister of 
ED CATION, SOCIAL WELFARE 
AND C LT RE be leased to state 

(a) whether overnments attention 
has been drawn to the su estion 
made by the outoin Chairman of 
the niversity rants Commission 
that the resent system of rffierva-
tions for Scheduled Caste and Sche-
duled Tribe students in institutions 
of hiher learnin, should be sto ed 
and instead remedial courses intro-
duced to reare them for admission 

to these institutiol1B and 

(b) if so. overnments Nlaction in 

reard thereto 

THE MINISTER OF ED CATWN, 
SOCIAL WELFARE AND C LT RE 
(PROF. S. N R L HASAN) (a) 
The revious Chairman of the 
niversity rants Commission after 
relinuishment of his office made 
some statement to the Press in his 
rivate caacity which came to the 
knowlede of overnment throuh 

Press Reorts. 

(b) overnment do not roose to 
make any chane in the olicy of re-
servation of seats for Scheduled Caste 
and Scheduled Tribe candidates in the 
Indian Institutes of Technoloy and 
other institutions of hiher Jearnin. 

Su ly of Power, Diesel and Water 
for wheat sowin 

19. SHRI R. V. SWAMINATHAN 
Will the Minister of A RIC LT RE 
AND IRRI ATION be leased to 
state 

(a) whether his Ministry is work-
in on a lan to rationalise the use 
of ower, diesel and water to en-
sure their timely su ly for wheat 
sowin in the north western reion 
in October and November, 1974 
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(b) if so, to what etent this will 
yieldreaults and 

(c) whether overnment are con-
siderin to ive such hel in Southern 
States alloT 

THE MINISTER OF STATE IN THE 
MINISTRY OF A RIC LT RE AND 
IRRI ATION (SHRI SHAHNAWA 
KHAN) (a) Yes Sir, efforts are be-
in made to reulate and make avail-
able maimum ower su ly from 
Central eneratin statiOlls. to the 
north western States for wheat sow-
in. The States are makin available 
ower su ly for irriation uroses 
On an over ridin riority basis. Stes 
are also bein taken to eIlSure timely 
su ly of diesel oil and water for 
wheat sowin in the north western 
reion. 

(b) It is hoed that irriated area 
under wheat and areas under hih 
yieldin varieties of wheat will a-
reciably increase as a result of these 
measures. 

(c) Yes Sir, Stes are also bein 
taken in Southern States to ensure 
timely availability of ower, diesel 
oil and irriation water for aricultu- 
ral uroses. 

Committee on lrorkln Of Jawaharlal 
Nehru ID.titute of Phyalcal Medicine 

and BehabWtatloll 

20. SHRI N. K. SANIil 

SHRI BHO ENDRA JHA 

Will the Minister of ED CATION, 
SOCIAL WELFARE AND C Ll RE 
be leased to state 

(a) whether overnment had a-
ointed a committee to o into the 
workin of the JawaharlaI Nehru 
Institute of Physical Medicine and 
Rehabilitation in Delhi and the treat-
ment meted out to the inmates there 

. (b) whether a coy of the reort 
 be laced on the Table of the 
e  d  

(c) whether in view of the 
reeated ublicity be1Di liven thrOlh 
articles and letters to the Editors in 
leadin Enlish dailies about the mia-
manaement of the Institute and the 
alleed cruel treatment meted out to 
the inmates, overnment are con-
siderin to take over the Institute 
and if not, in what way overnment 
roooe to remedy the ills from 
which the Institute is sufferin at 
resent 

THE DEP TY MINISTER IN THE 
MnrrSTRY OF ED CATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF C LT RE (SHRI 
ARVIND  NETAM) (a) No, Sir. 

(b) Does not arise. 

(c) Reardless  of the alleations 
and counter alleations, overnment 
have decided in rinCile to take over 
this Comle  of Institutions. De-
tails are bein neotiated witil the 
Council for the Aid of Cri led and 
Handica ed whiCh administers these 
institutions as a  Society  reiistered 
under the Societies Reiistration Act. 
1860. I 

Funds to raise rain roduction 

1. SHRI YAM NA PRASAD MAN-
DAL 

SHRI PRABODH CHANDRA. 

Will the Minister of A RIC L-
T RE AND IRRI ATION be leased 
to state 

(a) whether State overnments 
have souht more funds to raise the 
rain roduction in States and 

(b) if so, the reaction of the Central 
overmnent thereon 

THE DmP TY MnrrSTER IN THE 
MnrrSTRY OF A RIC Ll RE AND 
IRRI ATION (SHRI PRABH DAS 
PATEL) (a) and (b). Informatia. 
is bein collected and will be laid on 
charitable of   




